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CENTRAL ADMINISTRATIVE TRIBUNAL
. FRINCIPAL BENCH

C.P., NG.115/2003
i
0.A., NG.B14/2002

Hew Delhi, thiz the 13th day of May, 2003
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SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN (J)
5HRI 5.K. AGRAWAL, MEMBER (A)

S.K. Jain

H.A. Kajmi

N.C, Walia

applicants are working as

ACCuuntﬁ Clerk in CAD Gffics,

arther

n Railway, Baroda House,

Neﬁ Delihfi.

(By Advocate : Shri Yogesh Sharmal
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Ms. Vandana Sharma, |

The Chief Account Officer (Admn.),
Northern Railway, Head Quartsr OFfTice
Baroda House, New Dslhi.
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ORDER (ORAL)

SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN (J)

wista

Shri  Yogesh Sharma, learned counsel submitss

L]

to withdraw Contempt Pstition No.115/2003

aorder of the Tribunal in OA 814/2002 has since

stayad by the Hbﬁ’bla Dalhi High Court.

z2. Noting the above submissions, Contempt Petition
NC.115/2003 is dismissed as withdrawn., Notics issusd to
the alleged contemnor is accardingly dischargsd. File
tc be cansignad toc the r&cora room.

(5.K., Agrawal)
Member - (A)
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(smt. Lakshmi Swaminathan)
Vice Chairman (J)



